
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-48/ zott15 L11 
1e,

From Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati Hlgh Court.

Guwahati.

To, Shri Biswajit Chakraborty,

Presiding officer. MACT No. 2

Kamrup(M), Guwahati.
Dated Guwahati, the

Station leave permission.

ft

1. The P.O.. STAT, Assam & Member, MACT

Guwahati.

2. The Member, MACT No.3, Kamrup(M), Guwah

3.,-rte Proiecl l'4anager, Gauhati High Court.\-."

No. 1, Kamrup(M),

ati.

{ ln/-
JT. REGISTRAR LVIGILANCE)

2J oaober,zozt.

Sub:-

Ref Your letter No. MACTK-2V141012021 dated 26.10.2021.

Sir,

With reference to the above, I am dlrected to inform you that you

have been granted station leave permission, with the official vehicle, at your
own cost, from the evening of 03.11.2021 till the morning of 08.11.2021.
The P.O., STAT, Assam & Member, IUACT No. 1, Kamrup(M), Guwahati and in her

absence the Member, MACT No.3, Kamrup(M), Guwahati will remain in charge of
your Court and office in your absence.

Yours faithfully

(d.,1-

53oz-
JT.REGISTRA (VIGILANCE)

Memo NO.HC.vtr-48l2OL7l9l}OlA,, dated 27' I o' LoLl
Copy to:
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